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 SHRI  PILOO  MODY:  That  is  not
 the  matter  under  consideration,  From
 the  interruptions,  one  would  come
 to  the  contrary  conclusion,

 Therefore,  |  would  ask  the  Educa-
 tion  Minister,  Prof,  Nurul  Hasan,  to
 make  a  full  statement  and  I  would
 also  like  him  to  see  that  universities
 are  not  permitted  to  be  used  88
 instruments  of  repression  on  inno-
 cent  studenjs,

 MR.  SPEAKER:  The  Minister  has
 noted  all  the  suggestions  and  will
 convey  to  thé  Munisters  concerned.

 SHRI  K.  RAGHU  RAMAIAH:  As
 the  hon.  Speaker  has  said  already,  in
 accordance  with  the  previous  prac-
 tice  and  convention,  I  shall  convey
 it  to  the  Ministers  concerned.

 MR,  SPEAKER:  Mr,  Bancrjee.  1
 know  you  are  a  great  lover  of
 ghazals.  I  am  in  full  sympathy  and
 I  also  feel  very  unhappy  about  it.

 4.08  hrs.

 CUSTOMS  TARIFF  BILL

 EXTENTION  OF  TIME  FOR  PRESENTATION
 OF  REPORT  or  SELEcr  CoMMITTEE

 SHRI  TRIDIB  CHAUDHURI  (Ber-
 hampore);  I  beg  to  move:

 “That  this  House  do  extend  upto
 the  last  day  of  the  first  week  of
 the  next  Budget  Session  (1975),
 the  time  for  the  presentation  of
 the  Report  of  the  Select  Com-
 mittee  on  the  Bull  to  consolidate
 and  amend  the  law  relating  to
 customs  duties.”

 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  ‘extend  upto
 the  last  day  of  the  first  week  of
 the  next  Budget  Session  (1975),
 the  time  for  the  presentation  of
 the  Report  of  the  Select  Com-
 mittee  on  the  Bill  to  consolidate
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 and  alnend  the  law  relating  to
 Customs  duties,”

 The  motion  was  adopted

 MR,  SPEAKER:  We  now  adjourn
 for  lunch  to  re-assemble  at  3  O’Clock
 4.05  hrs,

 The  Lok  Sabha  adjourned  for  Lunch
 till  Fifteen  of  the  Clock,

 The  Lok  Sabha_  re-assembled  after
 Lunch  at  five  minutes  past  Fifteen

 of  the  Clock.

 [Mr,  Derury-Sreaker  in  the  Chair].

 RE.  BHARGAVA  COMMISSION’S
 REPORT

 MR,  DEPUTY-SPEAKER:  Now  we
 take  up  the  further  consideration  of
 the  Reserve  Bank  of  India  (Amend-
 ment)  Bill,

 et  सरजू  पॉड  (गाजीपुर)  :  उपाध्यक्ष

 महोदय,  मेरा  एक  निवेदन  सुन  लीजिए।  भाग
 कमीशन  की  रिपार्ट  शुगर  के  बारे  में  प्रकाशित

 हो  चुकी  है।  वह  अग्रेज़ो  में  छप  चुकी  है  कौर
 बाजारों  में  बिक  रही  है  I  पालियाभमेंद्रो  अफेयर्स  के
 मिनिस्टर  साहब  मौजूद  है,  न  से  मेरी  दर-
 ख्वास्ता  है  कि  कम  सं  कम  पालि था मेट  के  मेम्यरों
 को  इस  को  कापी  मिल  जानी  चाहिए  |  यह  बड़ा
 ही  इभ्पार्टेट  मसला  है।  हमारे  बार-बार  कहने
 के  बाद  भी  सरकार  सुन  नहीं  रही  |

 MR.  DEPUTY-SPEAKER:  One
 thing  everybody  must  have  learnt
 sitting  in  this  Chair  is  not  to  speak
 out  of  turn.

 PROF.  MADHU  DANDAVATE
 (Rajapur):  You  may  just  indicate.

 MR.  DEPUTY-SPEAKER:  Even
 indication  is  difficult,

 PROF,  MADHU  DANDAVATE:
 The  ruling  party  members  are  able
 to  get  copies  whereas  we  are  not  able
 to  get,  There  seems  to  be  a  one-party
 system  in  the  country.


